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SHRI S. THANGAVELU (Tamil Nadu): Sir, I also associate myself with the

matter raised by the hon. Member.

SHRI A. W. RABI BERNARD (Tamil Nadu): Sir, I also associate myself with
the matter raised by the hon. Member.

MR. DEPUTY CHAIRMAN: All the names of Members who are associating may
be added. Now, Shri Husain Dalwai.

Celebration of * death anniversary as 'Shourya Diwas’
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MR. DEPUTY CHAIRMAN: Names should be expunged. ...(Interruptions)... All
names are expunged. ...(Interruptions)... 34 SIfIY | ...(TILUH)...

it g9 s : HEl I8 Hedl & ...(aum)...

MR. DEPUTY CHAIRMAN: Don’t display these placards. ...(Interruptions)...
Please don’t display anything. ...(Interruptions)...

st g gads : I8 I My, 98 IE R | L (@EE)..

MR. DEPUTY CHAIRMAN: Why are you disturbing him? ...(Interruptions)...

What are you doing? ...(Jnterruptions)... You are disturbing him. ...(Interruptions)...

ot g9 IS : UT 59 RS BT 81 @ § | ... (FAYF)... T WERTS F g WAl
Bl dex fomn {6 A AT & €, 37 W) TRM ooy | §9 TRE &1 I¥ 9% | & 98
BT YE ® | ¥ 98 Rega 781 oem fF * ox W@ 2, fed smue! weg o arel * ek
ST% AR AT TE DBTH DY B & | ... (AIHM)....

it U 3 (STR TR ¢ W, L. (FG)...
st foen sy g (@ e ween) @ W, L. (Fau). .
it g9 TS : U8 Aol * H1 8 | ...(aUM)... I8 [{egpa * H18 | ..(agm)...

MR. DEPUTY CHAIRMAN: No, no ...(Jnterruptions)... The * name is expunged.

...(Interruptions)... You can't make blanket allegations. ...(Interruptions)... Don’t make

blanket allegations. ...(Inferruptions)...

* Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: Don’t make blanket allegations. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Don’t make blanket allegations. ...(Inferruptions)...
Sit down. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Mr. Husain Dalwai, don’t make such allegations.
...(Interruptions)... You cannot make blanket allegations. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN : All of you sit down. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Please take your seat. ...(Jnterruptions)... Don’t make
use of Zero Hour for this kind of exhibition and display. ...(Interruptions)... This is
indiscipline. ...(Interruptions)... 1 have not permitted all this. ...(/nterruptions)... This
is indiscipline. Sit down. ...(Inferruptions)... Your time is over. Now, Shri Santiuse

Kujur. ...(Jnterruptions)...
SHRI MADHUSUDAN MISTRY (Gujarat) : *
SHRI V. HANUMANTHA RAO (Telangana): *

MR. DEPUTY CHAIRMAN: Shri Santiuse Kujur. ...(/nterruptions)... Nothing else
will go on record. ...(Interruptions)... Is Shri Santiuse Kujur there? ...(Interruptions)...

Nothing else will go on record. ...(Inferruptions)...

* Not Recorded.
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SHRI SANTIUSE KUJUR (Assam): Thank you, Mr. Deputy Chairman, Sir.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Nothing else will go on record. ...(Inferruptions)...
Don’t do this. ...(Interruptions)... No, no; don’t do this. ...(Interruptions)...

SHRI SANTIUSE KUJUR: Thank you, Mr. Deputy Chairman, Sir. ...(Interruptions)...
I would like to draw the attention of the House towards the allocation of foodgrains

...(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Sir, it is a very serious issue.

...(Interruptions)... You can ask the Government to respond. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please go to your scats. ...(Interruptions)...
SHRI SANTIUSE KUJUR: Sir, the foodgrains allocation system is ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Chair is not to decide who did this or who did not do
this. ...(Interruptions)... It is not my job. Please go back to your seats. ...(Interruptions)...
What are you doing? ...(Interruptions)... What are you doing? ...(Inferruptions)...
Please go back to your seats. ...(Interruptions)... Please go back. ...(Interruptions)...
I am not able to understand anything. All of you are shouting. How do I understand
what you are saying? All of you are shouting. Displaying of this kind of placards
is indiscipline, not permitted. Don’t do that. ...(Interruptions)... Please don’t do that.
...(Interruptions)... No, no, please. ...(Interruptions)... Shri Santiuse Kujur, you please
speak. ...(Interruptions)... Go back. ...(Interruptions)... Please go back. ...(Interruptions)...
Don’t do this. ...(/nterruptions)... Nothing will go on record except what Mr. Kujur
says. ...(Interruptions)... Don’t do this. ...(Interruptions)... This is unbecoming of a
Member to behave like this. ...(/nterruptions)... 1 am not able to understand what you

are saying. ...(Interruptions)...

SHRI ANANADA BHASKAR RAPOLU (Telangana): Sir, I also associate myself
with the matter raised by Mr. Kujur.

SHRI SITARAM YECHURY: Sir, ask them to respond. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: What can I do? ...(Interruptions)... I don’t understand
anything. ...(Interruptions)... If all of you are shouting, what do I do? ...(Interruptions)...
If all of you are shouting, what can I do? ...(Inferruptions)... Why are all of you
shouting? ...(Interruptions)... If one of you speaks ...(Interruptions)... Shri Anand
Sharma ...(Interruptions)... If one of you speaks, I can understand. If all of you
shout, how do I understand? I am not able to follow. This is indiscipline.

...(Interruptions)...
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SHRI MADHUSUDAN MISTRY: The killer of Mahatma Gandhi cannot be made
hero in this country. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Are you a judge? How can you judge this? It is
the court, who should decide all this. No. ...(Interruptions)...

SHRI SITARAM YECHURY: They are asking ...(/nterruptions)... They are asking

...(Interruptions)...

MR. DEPUTY CHAIRMAN: I am not here to pass verdict. ...(Interruptions)... To
decide the culpability or otherwise, courts are there. Not you or me. ...(Interruptions)...
What should I say?

SHRI SITARAM YECHURY: You can direct them to give a reply. ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: Why? ...(Interruptions)...

SHRI SITARAM YECHURY: Direct them to answer. ...(Interruptions)... Direct

them to give an answer. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Why? ...(Interruptions)... There is no reason for
that. ...(Interruptions)... See, the court is there to decide the culpability, not the Chair.

...(Interruptions)...
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MR. DEPUTY CHAIRMAN: It is very, very bad. ...(Interruptions)... Go back
to your seats. ...(Interruptions)... Please go back to your seats. Shri Anand Sharma
...(Interruptions)... Shri Anand Sharma ...(Interruptions)... You ask your Members to
go back to their seats. ...(Interruptions)... Why don’t you do that? ...(Interruptions)...
Why don’t you do that?

SHRI SITARAM YECHURY: Sir, they are not listening to you. ...(Inferruptions)...
How can they listen to him? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What can I do? This is height of indiscipline.
...(Interruptions)... What can 1 do? Without giving a notice you are doing all this.
...(Interruptions)... You could have given proper notice. ...(Inferruptions)... Misraji, you
are a senior leader; don’t do like this. ...(Inferruptions)... No, no. ...(Interruptions)...
I am not here to pass a verdict. ...(/nterruptions)... 1 am not here to pass a verdict.
...(Interruptions)... No, no. I will have to adjourn the House. ...(Interruptions)... The
Minister wants to say something. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Do you want to listen to the Minister?
...(Interruptions)... Why don’t you listen to the Minister? ...(Interruptions)... Please
listen to the Minister. ...(Interruptions)... Why don’t you listen to the Minister?
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MR. DEPUTY CHAIRMAN: The House is adjourned upto 1200 hours.

The House then adjourned at fifty-three minutes past eleven of the clock.

The House re-assembled at twelve of the clock,
MR. CHAIRMAN in the Chair.

RE. AN ISSUE ABOUT ASSASSIN OF
THE FATHER OF THE NATION

MR. CHAIRMAN: Question No. 246. ...(Interruptions)...
st . 6T W9 : W, B * B 919 IR L B | LL(HIE)...
sft Ty : 9 918y, Wi | ...(Interruptions)... Please sit down. ...(Interruptions)...

This is Question Hour. ...(Interruptions)...
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sft |wurafay : A T TR T@ € SMU? You cannot show newspapers, photographs or

posters in the House. ...(Interruptions)... Please sit down now. ...(Inferruptions)...
st &t ggHa @ - W), A HETAT T L (ae). .

MR. CHAIRMAN: This is Question Hour. ...(Interruptions)... Vs, M4 95
Y | ...(HIH)....
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St 9T : 98 WgY, 99 93T | ... (HAU)... MY AN IE FT DY L & ?
...(FAYT)... 98 S1SY | ...(@GE)... Please sit down. ...(Interruptions)... Please sit
down. ...(Interruptions)... ... (F9YT)... 39 I3 SISy | ..(g9YTT)... This is Question

Hour. ...(Interruptions)... 1 will have to name you if you continue with showing

* Expunged as ordered by the Chair.



